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JUDGEJUDGE

IN THE HIGH COURT OF MADHYA PRADESHIN THE HIGH COURT OF MADHYA PRADESH

AT INDOREAT INDORE

WP No. 44379 of 2026WP No. 44379 of 2026

CNR No.: MPHC020426242026CNR No.: MPHC020426242026

(ADISH TONGYA (ADISH TONGYA Vs THE STATE OF MADHYA PRADESH AND OTHERS )THE STATE OF MADHYA PRADESH AND OTHERS )

 

Dated :Dated : 23-10-202623-10-2026

Shri Abhinav Dhanodkar - Advocate for the petitioner.

Shri Shrey Raj Saxena - Deputy Advocate for the respondents/State.

Issue notice to the respondents on payment of process fee within three

working days, returnable within two weeks.

In the meanwhile the respondents shall submit the report regarding the

action taken in pursuant to the order passed by this Court in WP

No.34295/2024 dated 3.8.2026.
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